06.03.2018 J-1

06.03.2018

AT 2.15 P.M.

1. W.P. (C) NO.2974/2013

AT 10.30 A.M.

1. CRL.A.336/2002

2. CRL.A.393/2002

3. CRL.A.139/2015

4. CRL.A.1541/2015
CRL.M.A.6882/2017

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 6
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

NOKIA INDIA PRIVATE LIMITED ARVIND DATAR,VIKAS SRIVASTAVA
VS. ADDITIONAL COMMISSIONER JATINDER PAL SINGH,SUMIT MANGAL
OF INCOME TAX AND ANOTHER KANIKA JAIN, N.P.SAHANI

RAHUL CHAUDHARY

COURT NO. 33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

ASLAM SUMEET VERMA, MOHIN KHAN

VS. STATE N.C.T. OF DELHI S.SAGAR, RADHIKA KOLLURU
KALLU & ORS. SUMEET VERMA, MOHIN KHAN

VS. STATE S.SAGAR, RADHIKA KOLLURU
ROHIT @ RAHUL PRAKASH GAUTAM, SACHIN GAUTAM
VS. STATE OF NCT OF DELHI RADHIKA KOLLURU

SUNIL K.SINGHAL, PRASANNA

VS. STATE OF NCT OF DELHI RADHIKA KOLLURU



06.03.2018 J-2

1. W.P. (CRL)725/2017
CRL.M.A.NO.3947/2017

AT 10.30 A.M.

1. cM(M) 1173/2010

2. RC.REV. 215/2011
CM APPL.12857/2011

AT 4.30 P.M.

1. CRL.M.C.4965/2017

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 34

(DIVISION BENCH-VITI)

HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

DR. NAVTEJ SINGH ANIL MALHOTRA, RANJEET MALHOTRA

VS. STATE OF NCT & ANR. RAJAT BHALLA, DR.NAVTEJ SINGH &
MOHINDER SINGH- IN PERSON
MALAVIKA RAJKOTIA, PRIANKA RAO
RYTIM VOHRA ALONGWITH RESPONDENT

NO.2 IN PERSON

COURT NO. 28
HON'BLE MR. JUSTICE R.K.GAUBA

SWATANTRA BHARAT MILLS AND RAJIV NAYYAR, MEGHNA MISHRA
DCM SILK MILLS LTD. BIMAL ROY JAD, VARUN KUMAR
VS. DELHI DEVELOPMENT AUTHORITY SAURABH SETH, AVSHREYA RUDY
NANDINI SINGH, RAJIV BANSAL
RUKHMINI BOBDE, VIDHI GUPTA

MOHD. CHAMAN S.D. ANSARI, I. AHMED
VS. MOHD. ATIQUR REHMAN

COURT NO. 32
HON'BLE MS. JUSTICE ANU MALHOTRA

SANJAY CHAUHAN COUNSEL FOR THE PETITIONER
VS. THE STATE GOVT. OF NCT COUNSEL FOR THE RESPONDENT
OF DELHI

HIGH COURT OF DELHI

5 MARCH, 2018
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REGISTRAR (LISTING)



06.03.2018

30.

31.

AT 10.30 A.M.

O.M.P. (COMM) 307/2017

O.M.P. (I) (COMM.) 200/2017

FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

COURT NO. 31
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

DELHI METRO RAIL CORPORATION P.S. NARSINHA, PARAG P. TRIPATHI,
LIMITED AJIT KUMAR SINHA, TARUN JOHRI,
Vs. DELHI AIRPORT METRO SRIJAN SINHA, ANKIT SAINI, GIRIK
EXPRESS PRIVATE LIMITED BHALLA, ARSHIT ANAND, SARTHAK

MEHROTRA, PUNEET GARG, J.J.
BHATT, MAHESH AGGARWAL, ANJALI
CHANDURKAR, MEGHA MEHTA,
NISHANT RAO, MEHAK BAKSHI

H.L. BAJAJ,MANAS UPMANYU

DELHI AIRPORT METRO EXPRESS J.J. BHATT, MAHESH AGGARWAL,
PRIVATE LIMITED ANJALI CHANDURKAR MEGHA MEHTA,
Vs. DELHI METRO RAIL NISHANT RAO, MEHAK BAKSHI,
CORPORATION LTD. P.S. NARSINHA, PARAG P. TRIPATHI,

AJIT KUMAR SINHA, TARUN JOHRI,
SRIJAN SINHA, ANKIT SAINI,

GIRIK BHALLA, ARSHIT ANAND, SARTHAK
MEHROTRA, PUNEET GARG,

AGARWAL LAW ASSOCIATES

* %k k%

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M.

ARB.P. 824/2017

Ccs(coMM) 180/2017
I.A. 24903/2015

GMR AMBALA CHANDIGARH ATUL SHARMA, SAROJANAND JHA,
EXPRESSWAYS PVT LTD YASH SRIVASTAVA, SIDDHARTH
Vs. NATIONAL HIGHWAY MEHRA, NISHANT ANAND,
AUTHORITY OF INDIA & ORS Dr. ASHWINIE KUMAR BANSAL,

PANKAJ MEHTA ,ANNE MATHEW

J.H.JEWELERS MANAV GUPTA, ESHA DUTTA, SAHIL
Vs. UMED CHINDALIYA & ORS GARG, ATEEV MATHUR, DALIP MEHRA,
SIDDHARTH YADAV, AMISH DABAS,SNG &
PARTNERS,S K SAHA,AMISH
DABA,AMIT DABAS,KARN
BHARDWAJ, SNG PARTNERS

khkkkkkkkkk



	JUD060318
	jud06032018o

